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M. 9f03ﬁ490ﬂ3490 Radhey Shyam & ORS. (Applicant) V/S State of Haryana (Respondent)
wdd Rie 53 and Naresh Pal Singh, President, RWA Phase-ll, Omaxe City, Palwal
M. 702;;;0680 (Applicant) V/S State of Haryana (Respondent).

s 95.?%1 SQT:; Subject: - Status of compliance of the orders of the Hon’ble Court dated
M. 94:%45265 19.02.2024 by the respondents till 19.05.2024.

%%39337248 HON'BLE,
:1&3[313?255940 The applicant most humbly submits:
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R That on 19.02.2024, Hon’ble Bench Court No. 2 had ordered to
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M. 9711031952 Palwal as well as to obtain full and final completion certificate of this
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That the point wise status of compliance/semi-compliance/non-compliance
of the order dated 19.02.2024 of the Hon'ble Bench by the respondents till

19.05.2024 is as follows:

area of society is 8.39% of total
area of project as per approved
map.

18-meter-wide green belt has
not been developed by the
project proponent, although its
development work was started
by them as per the instructions
of PCB Palwal on 31.01.2024. It
is prayed that the project
proponent may be directed to
install precast boundary wall on
the external side of the green
area of the project and wire
mesh fencing on the inner side
to protect it from stray animals
and trespassers.

S. No. Written Request Submitted by Response/compliance/non-
Applicant on 14.02.2024 and compliance by respondent no.5
Ordered by Hon’ble Bench on by 19.05.2024
dated 19.02.2024
1. It is stated that the Green belt

a) a) 18-meter-wide green
belt area has been cleared
but not developed. Precast
boundary wall has been
partially done. According
to the project proponent,
the said green belt is not a
part of the project,
however it is shown in the
approved map of the
project. The concerned
authority (DTCP Haryana)
may be directed to
produce the record of the
green belt shown in the
sanctioned layout plan and

the actual green belt
developed by the project
proponent.
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b) 2-meter-wide green belt along
all internal ways partially
developed and are filled with
garbage.

b) Incomplete repair was
done. some area is lying

there as it is.

Park situated at phase — Il has
not yet been developed despite

as directed by PCB Palwal on
31.01.2024.

Work in progress.

All manholes of sewer line have
not yet been repaired.

The work is completed.

The temporary pipeline for disposal
of STP water of Phase-Il has not
been dismantled yet. It is most
responsible for spreading pollution
in and around the streets of the
township.

No efforts have yet been

made by the project proponent
to improve its condition. In joint
inspection with SDM Palwal on

08/05/2024, the project

proponent informed that they
are going to install a new STP for
Omaxe City Phase-2. Although
an STP already exists in Phase-|,
its treated water was never used
for the green area of the project.
While some hydrants of treated

water have been installed in

green area, they are being used

only for photography on any
inspection occasion.

Disposal of sewerage water by
STP completely depends on the

availability of power,
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ﬁoperational condition of

machinery and other related
factors, which are mostly non-
operational resulting in
sewerage water flowing on the
roads at any time. Therefore,
installation of new STP in Phase-
2 is more likely to cause sewer
water pollution.

The main sewer line of MC
Palwal is passing through this
project (Omax City) and
permission has already been
received from MC Palwal
authorities to connect Omaxe
sewer line to it. There is
sufficient technical possibility to
gravitationally connect Omaxe
City sewer line to MC Palwal
main sewer line. It is a humble
prayer to the Hon’ble Bench that
in order to permanently stop the
pollution caused by sewer
water, the sewer line of Omaxe
City Phase-1 and Phase-2 should
be connected to the main sewer
line of MC Palwal in a
gravitational manner so that the
sewer water Can be sent directly
by gravitational force without
running the pump.
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The rain water harvesting line has
not been cleaned yet in phase-ll,
due to which dirty water spreads in
the streets.

Partially done

The rain water pit in front of plot
number 750 in phase-Il has not yet
been connected to the RWH line
which is nearly 10 m long.

The work is completed.

External storm water drainage
system not yet provided.

Not yet provided.

There are potholes on the main
road and internal roads of the
society and soil has accumulated on
the roads, which is another main
reason for the spread of pollut'ion.

Partially done.

Since the project proponent has
not completed the project
compliance and has not obtained
its completion certificate from the
competent authority.

It appears that no efforts have
been made so far by the project
proponent to obtain it: The
Hon'ble Bench is humbly prayed
to strongly direct the project
proponent to obtain the
complete and final completion
certificate of this project and
hand it over to MC Palwal.

Encl;

1. Recent photographs
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Presented for necessary orders with thanks and regards:

Yours Faithfully, Yours Faithfully,
RWA PHASE-1I, OMAXE CITY
\\\Ctre/%%\ﬁsx%ir\
vresiaent MW’
(Naresh Pal Singh) (Radhey Shyam)
President, RWA applicant
Co-applicant Mob. 8826735011

Mob. 9813125500
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